
FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptqt Board of India (Voluntary Liquidation process)
Regulat[ons, ZUTj

FOR THE ATTENSION OF THE STAKEHOTDERS OF VBH HOLDING INDIA PRIVATE LIMITED

Notice is hereby given that the vBH Holding India Private Limited has commenced voluntary
liquidation on 04tt November, 2019.

The Stakeholders of VBH Holding India Private Limited are hereby called upon to submit a proof
of their claims, on or before 03'd December, 2019, to the liquidator at the address mentioned
against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claimi in person, uy post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 07tt November, 2019
Place: New Delhi

1. NAME OF CORPORATE PERSON VBH HOLDING INDIA PRIVATE LIMITED
2. DATE OF INCORPORATION OF

CORPORATE PERSON
77 /08/2006

3. AUTHORITY UNDER WHICH CORPORATE
PERSON IS INCORPORATED/REGISTERED

REGISTRAR OF COMPANIES - DELHI

4. CORPORATE IDENTITY
NUMBER/W
NUMBER-OF CORPORATE PERSON

u20 109DL200 6 FTC 1 5 2 0 86

5. ADDRESS OF THE REGISTERED OFFICE
OF

CORPORATE PERSON

B-t/94, LAIPAT NAGAR SOUTH DELHI, DELHI _

710024

6. LIQUIDATION COMMENCEMENT DATE OF
CORPORATE PERSON

04rH NOVEMBE& 2019

7 NAME, ADDRESS, EMAIL ADDRESS,
TELEPHONE NUMBER AND THE
REGISTRATION NUMBER OF THE
LIQUIDATOR

MR, NEERAI PARMA&
r BBr/r pA- 0 0 2 /rp- N0 048 5 / 20 77 _20 18 /.J.L447,
ADDRESS: 94, POCKET-4, SECTOR-11, DWARKA,
NEW DELHI - 110075
E-MAIL: j.p-.ue-e_rai.I:a.ril1ar@gm+_!.1,il].m

PH: +91 971700771,2
B. LAST DATE FOR SUBMISSION OF CLAIMS 03Rp DECEMBER,2qIg


